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From

To,

Sub:-

Ref:-

Shri Saptarshi Garg,

Joint Registrar (Vigilance),

Gauhati High Couft,
Guwahati.

Shri Biswajit Chakrabofi,
Special Judge, CBI, Assam,

Addl. Court No. II, Chandmari, Guwahati

Dated Guwahati, the
.l l^

9 )anuary,2024

Casual leave.

yo u r I ener N o.SPL/CBI/Add I -IIl 1 43 -2022 I 7 47 d ated 28.12.2023.

YourletterNo.SPL/CBI/Add|-IV143-2022,56dated30,t2.2023.

Sir,

with reference to the above, I am directed to inform you that you have been

granted casual leave on 29'12'2023 and 30'12'2023, as prayed for' The Special Judge'

CBI, Addl. Court No. 1, Chandmari, Guwahati and in his absence,the Special ludge, CBI, Addl'

court No. 3, and in his absence, the District & sessions Judge, Kamrup (M)' and in her absence'

the next senior most Judicial officer available at the station will remain in charge of your Court

and Office in Your absence

Yours faithfullY,

9Ll_
JT. REGTSTRAR (VTGTLANCE)

MemoNo.HC.VIl-48l2OL7lL32-L35lAtdated;09-Ol-2-L1
Copy to:

l.TheSpecialJudge,CBi,Addl.CourtNo.l,Chandmari,Guwahati.

2,TheSpecialJudge,CBI,Addl.CourtNo.3,Chandmari,Guwahati.

3. The District & Sessions Judge, Kamrup (M)'

1{ *" Project Manager, Gauhati High Court'


